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(a) whether it is a fact that Technical 
Assistants (VT) of Joint Cipher Bureau 
have r que ted the authorities to upgrade 
th ir pay scales at par with those of 
Technical A iStants (VT) working in 
other Ministr ic of Government of India; 

(b) wh ther it i also a fact that the 
authoritie have also received this sort of 
information from these MinistrieS/offices 
of Government of India; and 

(c) if o when the authorities pro-
pose to upgrad c the pay-scales of Techni-
cal. A istant (YT) at par with their 
counterparts ~orking in other Ministries/ 
offices of Government of India ? 

THE MINlSTER OF STATE IN 
THE MINrSTRY OF DEFENCE (~HRI 
K. P . SINGH DEO) : (a) Yes, Sir. 

(b) Some information js ye.t to be 
received. 

c) The upgradation of the pay scale 
of T chn ·cal A i tants (VT) would be 
con id red n the receipt of all relevant 
informat ,on in cons ultation wi th the con-
cerned dlp utments . It m ight be required 
to the Fourt It Pay Commission being set 
up by the vcrnment. 

Revision of P ay Scales of Junior 
Accountants Working Under Controller of 
Accounts in the 1\finistry of External Affairs 

7349 . SHRI CH lTAMAN£ JENA : 
Will the Min is ter of FINANCE be 
pleased to stale : 

(a) Whether it is a fact that an arbi-
tration Board had been appointed by 
Government to give its award regarding 
revision of pay scales of Jun ior Accoun-
tan ts working under the Controller of 

State Bank of India 
Associated Bak of S. B .I. 
Nationalised Banks 
Regional Rural Banks 
Other Indian Commercial Banks 

TOTAL 

Accounts in the Ministry of External 
Affairs, etc. from the grade of Rs. 330-
560 to the grade of Rs. 425-800; 

(b) if so, what is the decision of the 
Arbitration Board and by what date it is 
to be irnp;emented; and 

(c) if the Arbitration Board has not 
so far given the decision the reasons 
therefore and by what date the Arbitra-
tion Board is likely to give its decision ? 

THE MINISTE OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
PATTABHI RAMA RAO) : (a) No, Sir. 

(b) Does not arise. 

(c) Does not arise. 

New Branches of SBI and 0 ther 
Nationalised Banks in Gu jar at 

7350. SHRI MOHANLAL PATEL : 
Will the Minister of FINANCE be pleased· 
to state : 

(a) what is the number of new bran-
ches of the State Bank of India and other 
nationalised banks opened in Gujarat 
State during the year 1982~83; 

(b) the number of these branches 
opened in rural areas; and 

(C) what is the proposal for opening 
more new branches of these banks in 
Gujarat State during the year 1983-84? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARI) : (a} and (b) 
Reserve Bank of India has repor ted that 
during the period from 1-1-82 to 31-12-82, 
the commercial banks opened 86 branches 
in Gujarat. Bank Groupwi Se/Population 
Groupwise details are as under :-

Rural Semi- Urban Metro- Total 

8 
8 

25 
15 

56 

Urban politan 

2 
3 
7 
2 

14 

2 
1 
6 

2 

11 

1 

4 

5 

13 
12 
52 
17 
2 

86 
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(c) As at the end of December 1982, 
the commercial banks were hnJding 362 
licences/authorisations for open ing bran-
ches in the State of G u jarat. Out of 
these, 323 authorisations relate to rural 
centres. The banks are expected to open 
branches in a phased manner by the end 
of March 1985. 

Export of Tobacco and Tobacco Products 
to Rupee Trade Countries 

7351. SHRI N. R . HEJW ALKAR : 
Will the, Minist er o f COMMERCE be 
pleased to state the va ,lue of ro bacco and 
tobacco produc ts exported to rupee trade 
countri es during the las t Lhree year , yea r 
wise and country-wise? 

THE MINISTER OF STATE JN 
THE MINISTRY OF COMMERCE 
(SHRTMATI RAM D ULARr STNHA): 

Export of tobacco and tobacco pro-
ducts to r upee trade countries d uring the 
years 1979-80to 198 1-82 ar given below:-

(Value Rs. in C ro res) 

EXPORTS D U RTNG 

1979-80 1980-81 1981-82(Prov.) 

U.S.S.R. 31. 36 57.80 84.24 
CzechS-
Jovakia 1.16 0.51 0.63 
Nepal 0.73 1.48 No t avai lable 

(Source : Tobacco Board) 

Smuggling of Books 

7352. SHRJ K. PRADHANI: Will 
the Minister of F INANCE be pleased to 
state : 

(at whether some cases have been 
brought to the notice of Government re-
garding the value of books smuggled into 
our country and out of our country during 
the I ast three years; 

(b) if so, the dctai1s in this regard; 
and 

(C) the steps taken by Government in 
this regard? 

THE JvUNISTER OF STATE IN 
THE MJNJSTR Y OF FINANCE (SHRI 
PA TTABHI RAMA RAO) : (a) No, Sir. 

(b) Does no t a rise. 

tc Custom authorities remain 
generally vi gilant in this regard. 

Negotiation by Represen tath·es of LIC 
Management with Trade Unions in LIC 

7353. PROF. MADHU D A N OA-
VATE : W ill the Min ister of FINANCE 
be pleas ed to state : 

(a) wheht er the Finance .Minister and 
rep re entatives of Ll C managemen t had 
negotiations wit h tre represen tatives of 
trade . union s in LI C an 24th and 25th 
March, 1983· 

(b) if so, what were the issues that 
were di cu sed during these negotiations; 
and 

(c) what were the results o f these 
negot ialions? 

THE DEPUTY MINISTER JN THE 
MINISTRY OF F INANCE (SHRI 
JANARDHANA POOJARY): (a) to 
(C) At the request of Lhe represent-
atives of C lass JU and Class IV 
employees of the LfC, the inance Minis-
ter met them on 24th and 25th March. 
1983. The empJoyees expressed their 
views in respect of vario us a peels of the 
fun stion ing of the L IC and al o raised 
demand ' regarding their emoluments, The 
Finance Minister gave them a bearing and 
advised them to identity and concretise 
their deman.ds and refer them to the LIC 
Management for furth er action. 

7354. ~. fo:t~\'1 ~ : q:2ir crrfur\ilf 
if~ ~ GJaT~ CJiT ~q-y ctl~it fcti : 




